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STATEMENT-IV

Open sale price of Rice fixed for the month of October, 1995 to July. 1996

(Rates Rupees/per MT)

S.No Name of the State October . 95 November, 95 Dec.95 to June. 96 July 1996
fine super­

f ine
fine super­

fine
fine super-*

fine
fine super-*

fine

1 Punjab 6700 7000 6750 7050 7050 7350 7050 7350

2 Haryana 6650 6950 6780 7000 7000 7300 7000 7300

3 Utter Pradesh 6500 6800 6600 6900 6900 7200 6900 7200

4 Rajasthan 6500 6800 6550 6850 7000 71 50 7500 7650

5. J & K 6500 6800 6500 6800 6680 7000 6680 7000

. 6 Delhi 6400 6700 6700 7000 6740 7060 6740 7060

7 Maharashtra 6300 6600 6450 6750 6630 6950 7130 7450

8 Gujarat 6300 6600 6450 6750 6630 6950 7130 7450

9 . Madhya Pradesh 6300 6600 . 6450 6750 6630 6950 7130 7450

10 W Bengal 6300 6600 6450 6750 6630 6950 7130 7450

1 1 Bihar 6300 6600 6450 6750 6630 6950 7130 7450

12 Orissa 6350 6650 6450 6750 6630 6950 7130 7450

13 Tamilnadu 6300 6600 6450 6750 6630 6950 7130 7450
14 Karnataka 6300 6600 6450 6750 6630 6950 7130 7450

15 Andhra Pd 6300 6600 6450 6750 6630 6950 7130 7450

16 Kerala 6300 6600 6450 6750 6630 6950 7130 7450

* The price of nee for port towns and areas within 50 Kms thereof, will be Rs 50'- per itonne less than the Export price

[E ng lish ]

Private Sector Airlines

*230 SHRI K P SINGH DEO Will the Minister of 
CIVIL AVIATION be pleased to state

(a) whether any co-ordination exists between Indian 
Airlines and the private airlines about the routes on 
which the later operate

(b) whether the Government give any direction to 
private airlines to operate on specific routes which are 
not covered by Indian Airlines

(c) w hether the Governm ent also spec if ies  the 
number of flights which different private airlines operate 
per week and

(d) if so the details thereof9

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C M 
IBRAHIM) (a) and (b) Airline operators are free to 
choose  the ir rou tes However as per the exis ting 
guidelines laid down by the Government all scheduled 
operators are required to deploy in the North-East 
Jam m u & K a s h m ir  A n d a m a n  & N ic o b a r  and

Lakshadweep atleast 10 ° o  of their capacity deployed 
on trunk routes

(c) No. Sir

(d) Does not arise

Export of Foodgrains

*231 SHR! B L  SHARMA PREM

SHRI PRABHU DAYAL KATHERIA

Will the Minister of FOOD be pleased to state

(a) the quantum of surplus foodgrains available for 
international trading for the last three years and current 
year year-wise and grain wise

(b) the avenues being exploited for effective and 
proper disposal of such surplus foodgrains in the global 
gram market and

{O  the l ike ly  im pact ot expo r t  on p r ices  and 
availability of foodgrains for domestic consumption9

THE MINISTER OF FOOD AND MINISTER OF CIVIL 
S U P P L IE S  C O N S U M E R  A F F A IR S  A N D  P U B L IC  
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV) 
(a) It is not poss ib le  to es t im ate  p rec ise ly  su rp lus


